41 TEM NO. 12 COURT NO 2 SECTI ON XVI A
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
TRANSFER PETITION (CIVIL.) NOQ(s). 88 OF 2012 (FOR PREL. HEARI NG
DEEPI KA SRI VASTAVA Petitioner(s)
VERSUS
SAPAN KHARE Respondent ( s)
(Wth appln(s) for ex-Parte stay, exenption fromfiling OT. and
of fice report ))

Dat e: 30/01/2012 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ALTAVAS KABI R
HON BLE MRS. JUSTI CE GYAN SUDHA M SRA

For Petitioner(s) Lokesh Choudary, Adv.
Sanpreet Singh A mani, Adv.
Sandeep Malik, Adv.

Aneesh Sharna, Adv.

Har sh Var dhan Sur ana, ACR

SSSS55

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

I ssue noti ce.
In the neantine, there will be stay of
further proceedings in RS No.482 of 2011, (Sapan
Khare Vs. Deepi ka Srivastava) pending before the
Givil Judge (Sr. Di vi si on), Bahr ai ch, Uttar
Pr adesh.
(Sheet al Dhi ngra) (Renuka Sadana)
COURT MASTER COURT MASTER



